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Cemptroller and Auditor General
of India thereon.

(b) Review by Government on
the working 'of the Company.
[Placed in Library, See No, LT-
3386/06 for (a) and (b)].

(iv) (a) Twentieth Annual Re-
port and Account; of the Bharat
Aluminium Company Limited,
New Delhi, for the year 1985-86,
together with 'the Auditors’ Re-
port on the Accounts ang the
comments of the Comptroller and
Auditor General ot India thereon.

(b) Review by Government on
the working of the Company.

' [Planed in Library. See No. LT-
8388(86 for (a) and (b)].

(v) (a) Twentieth Annual Re-
port and Accounts of the Hindus-
tan Zinc Limited, Udaipur, for
the year 1985-86, together with
the Auditors’ Report on the Ac-

. eounts and the comments of the

Comptrolley and Auditor General

"of India thereon.

(b) Review by Government on

the working of the Company. -

{Placed in Library. See No, LT-

- 3444/86 for (a) and (b)].

L The Mineral Concession
(Amendm/:nt) Rules 1986,

1L Notification of the Ministry of
Steel and Mines (Department
of Mines),

SHRIMATI RAM DULARI SINHA:

Sir
’

I also beg to lay on the Table—
II. A copy each (in Englich gznd

Hindi) of the following Notificationg
of the Ministry of Steel ang Mines
(Devartment of Mines), under sub-
section (1) of Section 28 of the Mines
and Minerals (Regulation ang peve-
lopment) Act 1957:—

(1) GSR. No. 888, dated the
18th October, 1986, publishing the
Minera] Concession (Amendment)

Rules, 1986. [Placed in Library.
See No. LT-3445(86].

(2) SO No. 1880, dateq the 10th
May, 1988, specifying the 3lst
December, 1988, as the date with-
in which all mining leases grant-
ed before the commencement of
the Mines and Mineralg (Regula-
tion and Development) Amend-
ment Act 1972 if in force at such:
_commencement, ghall be brought
intp conformity with the provi-
siong of the said Act and rules
made thereunder. {Placed in Lib-
rary. See No. LT-3466/86].

L Repory and Accountg (1985-86)
of the Hindustan Fertilizer
Corporation Limited, New Delhi
and related papers.

II. Report ang Accounts (1985.86)
of tHs Rashiriya Chemicals and
Fertilizers Limited, Bombay and
related papers.

ITI. Report and Accounts (1985-86) -

of the Madrag Fertilizers Limi- .

ted New Delhi and related
papers.

1V. Report ang Accounts (1985-86)
of the Madras Fertilizers Limi-
ted, Madray and relateg papers.

THE MINISTER OF STATE IN
THE DEPARTMENT OF FERTILI-
ZER IN THE MINISTRY OF AGRI-
CULTURE (SHRI R. PRABHU). Sir,
I beg to lay on the Table, under sub-
section (1) of section 619A of the
Companies Act 1956, a copy each (in
English and Hindi) of the following
papers: —

(iy (a) gighth Annual Report
angd Accountg of the Hindustan Fer-
tilizer Corporation Limited, New
Delhi for the year 1985-86, together
with the Auditors’ Report on the
Accounts and the comments of the
Comptrolley ang Auditor General of
India thereon, .

(b) Review by Government on the-
working of the Corporation.. .
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[Placed in Library. See No. LT-
33901/86 for (a) and (b)].

(ii) (a) Eighth Annual Report and
Accounty of the Rashtriyg Chomicals
and Fertilizers Limited, Bombay,
for the year 1985-88, together with
the Auditors’ Report on the Ac-
eounts and the comments of the
Comptroller and Auditor General of
India thereon.

(b) Review by Government on
the working of the Comrany.
[Placeq in Library. See No. LT-
2389{86 for (a) and (b)].

(iii) (a) Twelfth Annual Report
ang Accountg of the National Ferti-
lizers Limited, New Delhi, for the
yvear 1985-86, together with the
Auditors’ Raport on the Accounts
and the comments of the Comptrolle
and Auditor Genera) of India there-
on.

{b) Review by Government on the
working of the Company.

[Placed in Library. See No. LT-
3393/86 for (a) and (b)].

(iv) (a) Twentieth Annual Re-
port gnd Accounts of the Madras
Fertilizers Limited, Madras, for the
yvear 1985-86, together with the
Auditors’ Report on the Accounts
and the comments of the Comptrol-
ler and Auditor General of India
thereon.

(b)Review by Government on the
working of the Company.

[Placed in Library. See No. LT-
839286 for (a) and (b)].

I, Report and Accounts (1985.86)
of the Pyrites Phosphates and

Chemlical Limiteaq, Dehri-on-
Sone (Bihar) and related
papers.

II. Report and accounts (1985.86)
of the Fertilizers . Corporation
of Indig Limited, New Delhi and
rejated papers.
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III. Report and Accounts (1985-86)
of the Fertilizers ang Chemioals .
Trancore Limited, Eloor Kerala
ang related papers,

SHRI R. PRABHU: Sir, I also beg-
to lay on the Table—

(v) (a) Twenty-sixth Annual Re-
port and Accounts of the Pyrites,.
Phosphateg and Chemicals Limited,
Dehri-on-Sone (Bihar, for the year
1985-86, together with the Auditors’
Report on the Accounts and the
comments of the Comptroller and
Auditor General of India thereon.

(b) Review by Government on
the working of the Company.
[Placed in Library. See No. LT--
3390(86 for (a) and (b)].

(vi) (a) Thirtieth Annual Report
and Accounts of the Fertilizerg Cor-
poration of India Limited ~New
Delhi, for the year 1985-86 together
with the Auditors’ Report on the
Accounts and the comments of the
Comptroller and Auditor General of
India thereon.

(b) Review by Government on
the working of the Comp;my.
[Placed in Library. See No. LT-
3394{86 for (a) and (b)].

(vil) (a) PForty-second Annual
Report and Accounts of the Fertili-
zers and Chemicals Travancore
Limited, Eloor, Kerala, for the year
1985-86, together with the Auditors’’
Report on the Accounts and the
comments of the Comptroller and
Auditor Genersl of India thereon.

(b) Review by Government qn
the working of the Company. .
[Placed in Library. See No. LT..
3395/86 for (a) and (b)].

I Report and Accounts (1985-86)
of the coconut Development-
Board, Cochin angd related papers

II. Report and Accounts (1985-86)
of the National Horticulture-
Board Gurgaon and related-

(]

- papers. -



